Honourable Shri Justice L. Manoharan
B.Sc, B.L.
1994 - 1997

Justice L. Manoharan, B.Sc., B.L.-; Born on October 30, 1935. Enrolled
as Advocate on March 11, 1959. Practised in the Trivandrum District
Court as well as in Kerala /High Court. Appointed as Munsif on May 24,
1969. Worked as Distriet-Judge from November 22, 1982 and as Law
Secretary, Government of Kerla from August 16, 1986. Appointed as
Additional Judge of the High Court of Kerala from November 23, 1989

and permanent Judge in that High Court from August 13, 1990.
Transferred to Bombay High Court on April 28, 1994. Retired on October
30, 1997.




